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• ' IN THE CCNCSAL. ADMINISTRATIVE TRIBUNAL
•PRIiMCIPAL rsENCIU NEW ITLLH.I.

OA.2555/91
Datsd thro the 28th day of f'ebrudry., 1595,

Sl'ii'i N,V. Krieliilar:, lion. Vice C'la TiiKjiii
Dr.: A. Vsdavarii, Hon. Member(J)

1. ShrT Gaiiri Shanker,
S/o Shri Tulsi Ram,
R/o House No,E-8b,
Mohd, Pur, RJT.Puram,
liew De I h I .<

2. Suresh Kuinar,
S/o Shri Ganga Ram,
R/o D-11,/A-33, Hoti Bagh,
New Del rn ..

Shi i Rei!\C:.ri Kumar,

S/u Shrh K-rii:e'jh Chand,
R/o 13/171.. Ddksrrinpui'i
Mew Delir'i

, i, i i .

4» ftajender Singh,
S/o Shri iula Singh,
R/o .1608, Netaji Nagar,
New Delhi,

\

0, Naval Kishore,
S./o S.hr i S'-'i'uj Biidii Khai
R/ :j 110 us 0 N0. B. 651, 3wa !a j>u, • i ,,
.r! .11WJ I 0 i •, Ne w De1 ii i J 1('! u i i

5, Jitander,

S/o Shri Rulda Ram,
R/ 0 i10 us 0' N0, 800, Ka ii r a ba' r;.

i1a!'idi'l i Halia I , Dar y.agc.in -j .
New Delhi 110 002,

/, Raj Kumar,
S/o Shn Attar Singh,,
•w'yto loo,.^4., -Aiiui ews Gaiii],
New Dei hi 11u 049,

o, Shalok Charid,

S/c Shri Uggar Sen,
Vijay Colony,
Bawana, ueihi 110 039.

5. Son Pal Singh,
S/o Slir I hangam Singh,
Vi 1 !.ag, • ./ !Ms r Su i L i!|.) 11 r 1̂a •/ .a,
Delhi 110' 039,

10. hadan Pai,
S/o Shri Hukuiti Singh,
House No., 201, Savirj-g Nagar,
Malaviya Nagar, New Delhi iiU 017,

Sarwan Kumar,
S/o Shn Moti Rdiii,
HuL!:;c No . W./ -53,
y i 11a ge Das Irga r iia,
New Del hii Uu 012.

V



•<-2r

Bha'le Sinqh
S/o Snn Met i i j,i. .
R/o L/'403i, Sl!i.-'! Ui pur 5
J.J. Colony,, R.. IrR 110 03';

Laxittan Singh,
S/o Shri Chunni Singh,
House No.:61S, Sector-S,
Pushp Vihar, Saket,
New Delhi 110 017.

Jai Prakash Pandey,
S/o Shri Krishan Singh,
R/o E-243, Kidwai Nagar,
New Delhi,.

Kail ash Criand,
S/o Shri Suraj Bhan,
Ministry of Finance,
Department of Revenue,
Ncrtri Block, New Delhi,

Tirath Pal ,
S/o Sitri Ishak Lai , ^ .
Ministry of Finance, Department
of Revenue, North Block. New Delhi

if. Jest Rail!,,
S/o Shri J,agbir Singh,
Ministry of finance,
Department of Revenue,
North Block, New Delhi.,

Vilit

S/o

Mi n'

Depi
N0 r t i, u i u c t\ i

ngh,
a nee,

evenpe,

new Delhi.

19. Narssh Kuinar,,

S/d Shri Flar Charan,
Ministry of Finance,
Department of Revenue,
North Block, New,Delhi

20. Veer Slngii,
S/cShri Hukam Singh,
Ministry of Finance,
Department of Revenue,
North Block, New Delhi

21. Ashok Kumar,
S/o Shri Dharam Pal,
Ministry of Finance,
Department of Revenue,
North Block, New Delhi

By Advocrate:; None

versus

Union of India through it:;
Secretary,,
Ministry of f
of Revenue, f

:, . Appl i cant;



-3- .

Union of India through its
Secretary^
Ministry of Personnel, Piibne
Grievances and Pensions,
North Block, New Delhi.

By Advocate! None.

ORDER (Oral) '
(By Shri N,V. Krishnan)

. Rssporidents

This application was listed on 23.12.94 when

Shri Ranian Kapoor appeared on behalf of thy

rssponderits. He was directed to produce a copy of

tho circular dated 7„6.38 referred to, in the OM dated

10.9.93. Sirice then, there have been 4 hearings on

10,1.. 95 i 17.1.95, 27,1.9b and 8.2.95. Only on one

occasion, on 17.1.95, one of the applicants Siiri Gowrn

3r1a nke r was p r e s e nt, The d i i" e c t i on of 23,12.94 Ita s
* 1

not been coiiipliec with. None is present today though

called twice.

Hence the OA is dismissed in default.

(Dr. A. Veddvani)
Member(j)

\

/liani/




